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Present: Honbie Mr.Justice A.K.Chatt 
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I 

UNION OF INDIA i& ORS 

Heardon:08.04.96. 	 0 	 4.96. 

0RDEiR 

M.S.Mukherjee,A,M. 

This unlisted motion has been moved by Mr.Fhatick 

Chandra Das,ld. counsel, led 	Mr.T.N.andYoPadhYay1ld.counse1, 

oppearing on behalf of the pdtitioneri None represents the 

respondents. 

The petitioner' in this case hs challenged the 
iI 

impugned order of transfer .dt.16.2.96ifrorn The Controller 

of Stores,CLW/Calcutta through which }e qas transferred from 

Bhawanipur Rest House,Calcutta to hisparent Department in 

ACOS,CLW,Howrah with offem imnediate effect. The petitioner 

has challenged the said transfer order on various grounds. 

However, we do mak find thathe has flt made any representa-

tion before the respondent authorities for cancellation of 

the transfer order which is the subject-matter of this 

petition. 



3. 	Under the circinstanCes, on hearing the id.counsel 

for the petitioner, we dispose of he case at the admissin 

stage itself with the order that the present petition be 

treated as a represefltatiØn made bfore the respondent no. 

who me appropriately disose of the case throgh a speaking 

order. Till such dispos&. , the irnugned transfer order 

shall remain stayed. The petitionet shall communicate the 
czk1 tJ 	& C6-j ey 

order p&ssed this dayt all the rspondents : th1n1 3 days 

from the date of receipt of the ceritified cy of the same. 

gj 
(Ivi.S.Mukhe flee) 

Member (A) 
4K.Chatterj ee) 

Vice-Chairman. 


